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Gross National Product in 1971-72

1003. SHRI MUKHTIAR  SINGH
MALIK : Wili the Minister of PLANNING
be pleased to state :

(2) the gross National Product of India
during the year 1971-72 ;

(b) whether the estimated Gross Nation-
al Product for 1971-72 could not be achieved ;
and

(c) if so, the reasons therefor and the
steps taken to step up production ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI MOHAN
DHARIA) : (a) The estimates of Gross
National Product for 1971-72 are not yet
available.

(b) In the absence of estimates the
extent of achiecvement cannot be indicated.
Indications are that the Gross National
Product may fall short of the target set in the
Annual Plan,

(c) The slower growth of the economy
during 1971-72 was due to slower growth of
industrial production. This had also adverse
effect on the growth of tertiary sector. To:
step up industrial production various measures
have been taken up by the Government of
which notable ones are : measures for fuller

utilisation of installed capacity of key
industries, liberalisalion of raw material
imports and acceleration of creation of

additional capacity.

Development of Process for Manufaciuring
Potassium Fertilisers

1004. SHRI RAJDEO SINGH : Will the
Minister of SCIENCE AND TECHNOLOGY
be pleased to state :

(a) whether Government
that Central Salt and Marine Chemi-
cals Research Institute, Bhavnagar has
developed a process for manufacturing
potassium fertilizers, potassium chloride and
potassium schoenite from mixed Salt ;

are aware

(b) if so, whether potassium schoenite
has already proved to be a substitute for
potassium sulphate ; and

(c) if so, whether Government propose
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to encourage the process and technique to
save foreign exchange ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) Yes, Sir.

(b) Results of field trials in a number
of agricultural research stations indicate that
potassium schoenite could be a substitute for
potassium sulphate.

(¢) The process has been released for
commercial  exploitaticn  through National
Research Deavelopment Corporation (NRDC)
of India, New Dethi and the process is being
exploited by a firm in Tamil Nadu since 1971.

Amount Spent on Tours Performed by
Union Ministers

1005. SHRI CHANDRA
SINGH : Will the Minister
AFFAIRS be pleased to state :

SEEKHAR
of HOME

(a) the amount spent by Government
on tours undertaken by each Central
Minister during the financial Year 1971-72 ;
and

(b) how does it compare with the similar
expenditure during the last three years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) As the financial year
1971-72 is not yet over. it is not possible to
furnish the desired information,

(b) Does not arise.

Examination of Companies by Sarkar
Commission-1971-72.

1006. KUMARI KAMLA KUMARI :
Will  the  Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) the names of the Companies belonging
to TATAS, SAHU-JAIN and BIRLAS which
were examined by the Sarkar Commission in
the year 1971-72; and

(b)

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

the outcome of the examination ?
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MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b), The investigations by the
Commission of Inquiry on Large Industrial
Houses (Sarkar Commission) are in progress
and it is not possible to indicate the outcome
of the examination at this stage. The outcome
of the examination will be availuble only
after the Commission submits its Report to
the Government.

Ilicit Inter State Deals in Explosives

1007. SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether large-scale illicit inter-State
deals in explosives are going on in India and
some prominent and big merchants are
involved in these deals :

(b) whether in August, 1971 the Calcutta
Detective Police seized about 252 kgs of
potassium chlorate enough to manufacture
thousands of bombs and also scized many
documents;

{c) if so, a briel account of the seizures
and the persons arrested in this connection ;
and

(d) how far the case has progressed and
what steps have been taken to put a stop to
such illicit deals ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSINj : (2) to (d). The required
information is being collected and will be
laid on the table of the House on receipt.

gdifandd & fag Qe

1008, =it svgw Ta%q ¢ FA47 AF WAl
ag 9 F1 FAT HL O ¢

(%) Fa1 a9 &l & AFArL 1977-
78 ¥ £fand ar wrd whT @ A
qEIEAr g ;

(m) afz i, ar feafq 1 gF@EaT s
I % fou sar 317 FTAAEY F7 1 @Y
&I
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(7) == gur st Eshfare awR g,
gaFT fFa g Qe far st ?

g AETad § ITHAY (0 Eo UHo
awglaa) : (F) g 1977-78 § -
fradi T MmO wir & X § G fenEt &
qITT Ag) & 1 qarfy SOfaad ay grartag
wivt 7 qfq & wrafag feafa #1 gadem
fomar str g 2 )

(&) wwa ad gaar

() =7 wrr g geafeag gadr 15-3-
1972 #Y HArzifss w9 @ear 229 &
IFTHUgT G 3 A aE 21

Employment of Indian Engineers Returning
from Foreign Countries

1009. SHRI S. M. BANERIJEE : Wil
the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state :

(a) whether qualified Indian engineers in
foreign countries have applied for jobs in
India ;

(b) if so, whether any arrangement has
been made to offer these engineers employment
in India; and

(¢) the number of engineers who have
returned in 1971 and whether any assessment
has been made about the total number of
young Indian engineers abroad who are eager
to come to their country ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTNENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) Many Indian
Scientists and Engineers abroad have expressed
their desire to come back to India.

(b) Some of the mcasures taken to
facilitate the return of Scientific and Technical
Personnel to India are given in the Statement
attached. These efforts wiil be continued.

(¢) No assessment has been made by the
Council of Scientific and Industrial Research
(CSIR) of the total number of Indian
Engincers abroad who are eager to come back,





